DLIFI LEGISLATIVE ASSEMBLY
BUR [RSNGB il

(Brief recor? of proceedings )

Tuesday, December 21, 1993/Agrahavana 3¢, 1915 (Saka)

No.5

2500 B MG

Morion of Condolence
1. The Houcse condoled +ho =a2d demise of the former
members of the erstvhile Metronolitan Council,
) EMohd S Esmaall 208 S, - emglite e Siha.oma
(2) ¢h, Sukhlal Sood () Sardar Gurubax Singh
(8) ¢h, Bansi Lal Chauhan (¢) Sh., Parmeshver Das
(7) Sh. Hargyan Sinah

{Members stood and ohserved silence for 2 minutes)
2.04 P.M.

Short Notice .uestien

2 Short No+tice ‘uestions No.l and 2 by Shri Mewa Jam
nryva and supplementaries thereen were asked and
replies given.

Statement by Minister

e s

e “he Finance Minister made a statement recarding Sales
Tax provisions and facilities to the traders in Delhi.

calling: Attention

4, Shri nam Bhaj called the attontion of the Chief
Minist arising from trhe proklem
of dninkiing vate rain - Relhis

*#TIn reply to the calling attention, the Chief Minister
made a statemont recarding shortage of drinking water
in Delhi and following members scught clavifications
from the Chief Minister and the same wvas given thereto.

]. :‘hu Lo Ehaj
2o Smt i BuEndmar Siethi
RS he s Mewas Bameaire -
& Sthrisepalic s Chanddinise.
5. Sh. Madan 1Al Gaba
& cahn PremsSinah
e Shri SHae: Tcleall
8. Sh. Mohinder Sinch Saatki '
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P2usihs 'Sheesh dRai:

1 Sihe sEupandchanc Yo~1

12 .2h. Jai-Kishan-:

13.2h. Mukesh Kumar

14.2h. Naresh Gaur

15nShie GhandeRam

16.2h. Gauri Shankar Bhardwaj
17/ S ovel BEle i) Ni\aq Coel

18.5h. Moti =am Sodhi

19.Sh, Jitendra Kumas

G) “Shs Podhenag

Shri i»m Bhaj also moved the following resolution
in regard to the same Calling Attention:-

t7his House resolves that a Yamuna River Mwuthority
be constituted and D:lhi be also included as a
cons*tituent of this authority along with other
states."

Sheie Bodht e i, ShsitebnyivesShmah  Batdhurd: -and
Shri Deep Chand Randhu seccnded the resolution.

The resclution* was adoprted unanimously on veice

VieiE=Er

Motion of Thanks

Sh. Méwa Ram Lryva moved +ra folloving Mo*ion of
Thanks and made tris speech,

tmhat an Address e vresented to the Lt. Governor
in the follovwin~ terms:-

"mhat the Members of Vidhan S .bha assembled in
this session are deeply grateful te the Lt.

for +the Address vhich he has been pleased to
deliver to lLegislative ..ssembly on the 20th December,
1e93." Gt :

Srri P.K. Chandla seccnded the motion, and made
his speech.*

(Ciscussion was not concluded)

Shri Mewa Ram* conitinued his speeéh after tea
break and concluded.

Prof. P.K. Chandla* made his speech and concluded,
5

(The House adjourned to most again on Wednesday the
22nd December, #9232 at 2,00 D M)
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